FORM G

Invitation of Expression of Interest for Pointific Digital Private Limited
operating in digital advertising, sale of Internet advertising space and service
activities related to printing at Delhi/ NCR & Mumbai.

(Under Sub-Regulation 1 of Regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016).

SI No RELEVANT PARTICULARS
1 Name of the corporate debtor | POINTIFIC DIGITAL PRIVATE
along with PAN & CIN No LIMITED
PAN:-AAHCP2527R1ZK
CIN:-
U22222MH2013PTC244907
2 Address of the Registered Office | 91 Springboard Business Hub
Private Limited, 74/1I, C
CrossRoad, Opp Gate No 2,
Seepz, Andheri East, Chakala
Midc,Mumbai, Mumlbai,
Maharashtra, India, 400093
3 URL of website NA
4 Details of place where majority | 3rd Floor, Unit No. 307/308, Spaze
. . i Tech Park, SOHNA ROAD,
of fixed assets are available SECTOR 49, Gurugram, Haryana,
122001
5 Installed capacity of main NA
products/ services
6 Quantity and Value of main 650/- only (The corporate
products/ services sold in last debtor is not a going concern)
financial year
7 Number of employees/ NIL
workmen
8 Further details including last Please send request at
available financial statements cirp.pointific@gmail.com or at
(with schedules) of two years, advocate.kamal.aggl@gmail.com
lists of creditors are available at
URL:
9 Eligibility for resolution Please send request at
applicants under section cirp.pointific@gmail.com or at
advocate.kamal.aggl@gmail.com




25(2)(h) of the Code is
available at URL:

10

Last date for receipt of
expression of interest

12-07-2024

11

Date of issue of provisional list
of prospective resolution
applicants

17-07-2024

12

Last date for submission of
objections to provisional list

22-07-2024

13

Date of issue of final list of
prospective resolution
applicants

27-07-2024

14

Date of issue of information
memorandum, evaluation
matrix and request for
resolution plans to prospective
resolution applicants

31-07-2024

15

Last date for submission of
resolution plans

31-08-2024

16

Process email id to submit
Expression of Interest

cirp.pointific@gmail.com

Dated: 25.06.2024
Place: New Delhi

e

Kamal Agarwal

(Resolution Professional)

IBBI/IPA-001/1P-P00868/2017-2018/11466
487/27 School Road Near Peeragarhi Metro Station
New Delhi-110087 E-mail: advocate.kamal.aggl@gmail.com
For POINTIFIC DIGITAL PRIVATE LIMITED
Dated 25.06.2024
Place: Delhi
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BARCELONA
F2 driver

Kush Maini
finishes 2nd

Indian racer driver Kush
Maini enjoyed a good
weekend at the F2
Spanish Grand Prix, as he
grabbed the second spot
in the sprint race. Maini,
who drives for Invicta
Racing, suffered a
wheelspin off the start
with Victor Martins of
BWT Alpine taking poll on
the first corner.

MUMBAI

Meena fights
back to defeat
Shaikh

Ajay Meena played to his
potential and despite los-
ing the opening game, he
staged a solid fight back
to defeat home contender
Jawad Shaikh posting a
10-15,15-10,15-8 winin a
men’s singles second
round match of the
Sportzfirst-CCl & GMBA
Yonex Sunrise District
Badminton Championship
2024, played at the CCl
Badminton courts on late
Monday evening. Later,
upcoming and talented
youngsters, Anvisha Ghor-
pade and Rudra Gawde
both, advanced to the
quarter-final round. in the
girl’'s U-15and U-13
singles events. In the U-15
match, Anvisha charged
past Aradhya Singh 15-0,
15-4 and Rudra Gawde
outwitted Saanvi Dalal
winning at 15-3, 15-2.

sport

Mumbai, Wednesday, 26 June 2024

EURO 2024| Zaccagni equalizer in injury time against Croatia helps Azzurri

Italy move into Round of 16

AP
LEIPZIG

Italy substitute Mattia Zac-
cagni scored in the last minute
of stoppage time for Italy to ad-
vance to the knockout stage of
the European Championship
after drawing Croatia I-1.

Luka Modric's second-half
strike looked like sending
Croatia through as the Group
B runner-up, but Zaccagni
swept a brilliant shot inside
the far post in the eighth min-
ute of added time to cap a furi-
ous finale from the defending
champions.

Croatia coach Zlatko Dalic
was unhappy so much time
was added after a battling per-
formance from his side.

"You can't have eight min-
utes of added time after that
game, it's nonsense,” Dalic
said. "There weren't so many
breaks in play, or so many fouls
to justify that. I don't want to
cause a fuss but I think

Croatia needs to be
acknowledged and re-
spected. We played
for almost three
hours" It aly
needed a point to
progress, while Croatia realis-
tically needed a win to stay in
the tournament. The Croatians

o

have two points from their = Croatia Italy
three games and were at the 51% Possession 49%
mercy of other results to see if 3 Total attempts 13 -
it's enough to scrape through 6 Attacks 7

as one of the best third-place
finishers.

Dalic made no men-
tion of waiting. He al-
ready believes his side

2 Corners taken 1
89 % Passing accuracy 87

"We were a bit soft at times
in the game, we didn't produce

is out. our best football,” Italy coach
Italy will face Switzer- ~ Luciano Spalletti said. "When
land in the round of 16 ~ you can afford to draw the

on Saturday in Berlin's Olym-
piastadion, where the final is
on July 14.

game, that's how it goes, you
know a draw is enough, you
are a bit more timid." But

Italy’s Mattia Zaccagni celebrates scoring his team'’s equaliser.

» - y -

Spalletti bristled at a question
asking if he was concerned
about his team trailing going
into stoppage time.

"Worries and concerns are
partand parcel of this job," the
Italy coach said. "We did what
we needed to do."

Modric scored 33 seconds
after having a penalty saved by
Italy goalkeeper Gianluigi
Donnarumma to become the
oldest goal-scorer ever at the
tournament.

Modric, at 38 years, 289 days

"You can't have
eight minutes of
added time after
that game, it's
nonsense. There
weren't so many
breaks in play.”

Julian Nagelsmann
Germany coach

1-1

Italy-Croatia match
scoreline

on Monday, broke the record
held by Ivica Vastic, who was
38 years, 257 days, when he
scored for Austria against Po-
land at Euro 2008.

After Modric's penalty miss,
Croatia immediately attacked
again and Donnarumma had
to save a shot by Ante Budimir.
Modric pounced on the re-
bound in the 55th minute.
The goal sent showers of beer
into the sky as ecstatic Croa-
tian fans jettisoned the cups
they were holding.

www.freepressjournalin

Spain beats
Albania to finish
in great style

AP
HOUSTON

Spain changed almost its en-
tire lineup and still kept up its
victorious start to the Euro-
pean Championship with a 1-0
win over Albania, which was
eliminated.

With his team already assured
of winning Group B, coach
Luis de la Fuente changed 10 of
his starters and Spain won all
three group games at a Euros
for the first time since 2008,
when it went on to win the
tournament.

A 13th-minute goal from Fer-
ran Torres and goalkeeper
David Raya's stoppage-time
save from Armando Broja en-
sured Spain completed the
group stage without conced-
ing a goal.

"Every player is ready to play
in this first 11 and that's key.
Anyone can decide a game for
you and players coming off the
bench are very important as
well," Torres, who made his
first start of Euro 2024, said
through a translator.

"Twill try to make things dif-
ficult for my coach so that he
will have to play me."

Torres scored with a deflec-

Every player is
ready to play in
this first 11 and
that's key. Anyone
candecide a
game for you and
players coming off
the bench are very
important as well,"

Ferran Torres
Spain player

1-0

Spain-Albania match
scoreline

tion off the post from Dani
OImo's pass, and put his
fingers to his ears in his goal
celebration. He said the ges-
ture meant he was listening to
the fans, not blocking anything
out.

"I don't have anything to prove
out there,” Torres added
eventually.

Equestrian Agarwalla to represent India in Paris

It will be India's
first ever entry
at the dressage
event

PTI
NEW DELHI

Asian Games medallist Anush
Agarwalla will represent the
country in the dressage event
of the Paris Olympics after pip-
ping close contender Shruti

Vora on better average, the
Equestrian Federation of India
(EFI) said on Tuesday.

Agarwalla, who bagged gold
in team dressage and bronze
inindividual dressage events at
the 2022 Hangzhou Asian
Games, was picked ahead of
Vora after a careful evaluation
of the recent performances of
the two contenders.

It will be India's first ever
entry at the dressage event of
the Olympics as largely riders
in past editions competed in

e
g

India’s Anush AgarwIIa in action. Anush got the nod
ahead of Shruti Vora on better average to qualify.

eventing categories only.

Agarwalla (with his horse
Sir Caramello Old) has been
consistent since the qualifica-
tion period began last year and
achieved Minimum Eligibility
Requirement four times, while
veteran Vora earned the
required two MERs this
month.

When an average was taken
out of the contenders in the as-
sessment, Agarwalla emerged
winner. He had an average
score of 67.695 per cent which

was better than Vora's 67.163
per cent.

As per the criteria set by
EFI, a rider-horse combination
is required to achieve a mini-
mum of 67 per cent twice be-
tween January 1, 2023 and
June 24, 2024 to be eligible for
the Paris Games qualification.
According to EFI selection
criteria, if more than one ath-
lete is eligible then the athlete
with the highest average in
Grand Prix out of the best four
events in the past one year

shall be chosen to participate.
Vora (with horse Magnani-
mous) had earned her second
MER of the year with her sec-
ond-place finish at the Brno
Grand Prix in Czech Republic,
where she scored 68.174 in the
dressage event, there by be-
coming eligible for Olympic
qualification.

Vora had earned her first
MER early this month when
she became the first Indian
rider to win a three-star Grand
Prix event.

W

TATA
TATA COMMUNICATIONS
TATA COMMUNICATIONS LIMITED

Regd. Office: VSB, Mahatma Gandhi Road, Fort, Mumbai — 400 001
Tel.: 91 22 6659 1968 CIN: L64200MH1986PLC039266
Email: investor.relations@tatacommunications.com
Website: www.tatacommunications.com
NOTICE OF COMPLETION OF DISPATCH OF THE
AGM NOTICE AND INTEGRATED ANNUAL REPORT

Notice is hereby given that the 38" Annual General Meeting (‘(AGM’)
of Tata Communications Limited (‘the Company’) will be held on
Wednesday, July 17, 2024 at 11:00 a.m. (IST) through Video
Conference (‘VC’) / Other Audio-Visual Means (‘OAVM’) to transact
the business, as set out in the Notice of AGM. The Company has
completed sending of the Notice of AGM along with the link to the
Integrated Annual Report for the financial year 2023-24 on Tuesday,
June 25, 2024 only through electronic mode to Members whose
email addresses are registered with the Company/ Registrar &
Transfer Agent (‘R&T Agent’)/ Depository Participants (‘DP’) /
Depositories in accordance with the circulars issued by Ministry of
Corporate Affairs dated April 8, 2020, April 13, 2020, May 5, 2020,
and subsequent circulars issued in this regard, the latest being
circular dated September 25, 2023 (collectively ‘MCA Circulars’)
and the circular issued by the Securities Exchange Board of India
dated October 7, 2023 (SEBI Circular). Except for date of
completion of dispatch, the contents of our advertisement dated
June 25, 2024, stands unmodified.

The Notice of the AGM and the Integrated Annual Report for FY
2023-24 are available on the Company’s website www.tatacomm
unications.com, and on the websites of the Stock Exchanges i.e.,
BSE Limited and National Stock Exchange of India Limited at
www.bseindia.com and www.nseindia.com respectively and on the
website of National Securities Depository Limited (‘NSDL’) at
https://www.evoting.nsdl.com.

For Tata Communications Limited

Zubin Adil Patel
Company Secretary and Head Compliance
ACS: 30277

Place : Mumbai
Date: June 25, 2024

Exh. No.

MUMBAI DEBTS RECOVERY TRIBUNAL-II
(Govt. Of India, Ministry of Finance)
MTNL Building, 3 Floor, Telephone Bhavan, Colaba Market, Colaba, Mumbai-400 005
ORIGINAL APPLICATION NO. 373 OF 2023

UNION BANK OF INDIA Applicant
Versus
MR. PRAVIN KUMAR SINGH Defendants

SUMMONS

Whereas, OA NO. 373 of 2023 was listed before Learned presiding Officer on 12.07.2023.
Whereas, this Hon'ble Tribunal is pleased to issue summons / notice on the said
Application under Section 19(4) of the Act (OA) filed against you for recovery of debts of
3 22,46,824.88/- (Rupees Twenty Two Lakh Forty Six Thosand Eight Hundred and
Twenty Four and Eighty Eight Paisa Only) (Application along with copies of documents
etc. annexed).

Whereas the service of summons could not be effected in ordinary manner and whereas
the Application for substituted service has been allowed by this Hon'ble Tribunal.

In accordance with Sub-section (4) of Section 19 of the Act, you the Defendants are

directed as under:

(i) WHEREAS the above-named applicant has filed the above referred application
before this Tribunal for recovery of sum together with current and further interest,
cost and other reliefs mentioned therein.

(ii) To disclose particulars of properties or assets other than properties and assets
specified by the Applicant under serial number 3A of the Original Application;

(iii) You are restrained form dealing with or disposing of secured assets or such other
assets and properties disclosed under serial number 3A of the Original Application
pending hearing and disposal of the Application for attachment of properties;

(iv) You shall not transfer by way of sale, lease or otherwise, except in the ordinary
course of his business any of the assets over which security interest is created and /
or other assets and properties specified or disclosed under serial Number 3A of the
Original Application without the prior approval of the Tribunal;

(v) You shall be liable to account for the sale proceeds realized by sale of secured
assets or other assets and properties in the ordinary course of business and deposit
such sale proceeds in the account maintained with the Bank or financial institutions
holding security interest over such assets.

you are also directed to file the written statement with a copy thereof furnished to the

Applicant and to appear before Ld. Registrar on 28.06.2024 at 11.00 a. m. failing which

the Application shall be heard and deside in your absence.

Sd/-
% Registrar,
DEBTS RECOVERY TRIBUNAL-II, Mumbai
Name and Address of all the Defendants
(1) MR. PRAVIN KUMAR SINGH, (Proprietor of M/s. Vishakha Tours and Travels)
Pan Card No. DIUPS5655C Age : Adult, OCC.: Not Known
Address : S/o. Satish Kumar Singh, G. A. RM, F102-1-2, Kamla Nagar, Jasmine
Mill Road, Mahim East, Mumbai City, Maharashra-400 017 AND Shop No. 111,
Jasmin Mill Road, Kamla Nagar, Near Mubarak Hotel, Dharavi, Mahim East, Mumbai-

400 017, Maharashtra

™ Saraswat
Bank

Saraswat Co-operative Bank Ltd.
(Scheduled Bank)

Saraswat Co-operative Bank Limited
74/C, Samadhan Building, Senapati Bapat Marg, Dadar (W), Mumbai 400 028
Tel. No. : (022) 2422 1202 / 1204 / 1206 / 1211

OSSESSION NOTICE
COMMON POSSESSION NOTICE FOR IMMOVABLE PROPERTIES IN CASE OF MORE THAN ONE BORROWER BY THE RESPECTIVE AUTHORISED OFFICERS (FOR IMMOVABLE PROPERTY)

date of the notice(s)/date of receipt of the said notice/s.

WHEREAS, Saraswat Co-operative Bank Limited / the Authorised Officer/s of the Saraswat Co-operative Bank Limited under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under section 13 read with the Security Interest (Enforcement) Rules, 2002, issued demand notice/s
on the dates mentioned against each account calling upon the respective borrower/s, guarantor/s and mortgagor/s to repay the amount as mentioned against each account within 60 days from the

The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken the Possession of the property described herein below in
exercise of power conferred on him under sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on various dates of 21" June 2024.

The borrower/s, mortgagor/s, guarantor/s in particular and the PUBLIC IN GENERAL is hereby cautioned not to deal with the property/ies and any dealing with the said property/ies will be subject to the
charge of Saraswat Co-operative Bank Limited for the amounts outstanding alongwith the interest and charges.

Ghate (Borrower / Mortgagor)

Mrs. Mandakini
Vitthal Ghate

Name Name of the Date of Date of Amount outstanding
St of the Name of the Borrower / Description of the property Mortgaged Demand | Symbolic as per demand notice
No. account Mortgagor / (Secured asset) . . | (alongwith future interest
Branch Notice |possession
Guarantor and charges)
1 | Vile-Parle Mr. Mr. Kanjarbhat |Equitable Mortgage of Flat No. 1601, [Admeasuring about 1264 Sq. Ft.] on the 16"|09.03.2022|21.06.2024 Rs. 13,78,531/-
(W) Kanjarbhat [ Sunil Ravindra |Floor, in the building known as “Maharaja Retreat Co-op. Housing Society Ltd." (Rs. Thirteen Lakhs
Sunil (Borrower / Mortgagor) | Situated at Survey No. 261, CTS No. 620, Kanya Pada, Film City Road, Goregaon (East), Seventy-Eight
Ravindra | Mrs. Kanjarbhat |Mumbai-400 063 owned by Mr. Kanjarbhat Sunil Ravindra and Mrs. Kanjarbhat Thousand Five
Harshada Sunil |Harshada Sunil. Hundred and Thirt-One
(Co-Borrower / Mortgagor) Only) as on 27.02.2022
2 | Vile-Parle | Mr. Vitthal Mr. Vitthal All that the Room No. 702, admeasuring area 225 Sq. Ft. Carpet in the Building No.| 22.11.2023 | 21.06.2024 Rs. 43,26,519/-

(E) Shankarrao | Shankarrao Ghate |15A in G-1 Wing, on Seventh Floor building known as Siddharth S. R. A. Gruhnirman
Sanstha Maryadit, Sangarsh Nagar, Chandivali Farm Road, Andheri East, Mumbai-
400 072 society registered under the Maharashtra Co-operative Societies Act, 1960 on
Mumbai under registration No. MUM/SRA/HSG/(TC)/12032/2011, and incidental thereto
5 (five) share of Rs. 10/- each Share Certificate No. 49 bearing Share Distinctive Nos.
(Co-Borrower / Mortgagor) | 241 to 245 (both inclusive) issued by the said society and standing in the name of
the vendor in the records of the said society, constructed on the plot of land bearing
standing on the said property land bearing C. T. S. No. 11 part of Village Chandivali
the building is constructed in the year 2007, having Ground + 7 floor, within the
Registration and Sub-Registration District of Mumbai Suburban and within the limits
of Muncipal Corporation of the Greater Mumbai

(Rs. Forty-Three Lakhs
Twenty-Six Thousand
Five Hundred and
Nineteen Only) as on
22.1.2023

o

ward.

Date
Place

1 26.06.2024
: Mumbai

The borrower’s, guarantor’s, mortgagor's attention is invited to the provisions of sub-section (8) of Section 13 of the Act, in respect of time available to redeem the mortgaged property/ies i. e, secured asset/s.

sd/-
Authorised Officer
Saraswat Co-op. Bank Limited

| Media

(Xt State Bank of India

Retail Assets Centralised Processing Centre:RACPC PEN,
Ground floor, Aastha Building, LBS Road , Tal.Pen, Dist.Raigad,
(Maharashtra) Pin-402107 E-MAIL: sbi.64071@sbi.co.in

POSSESSION NOTICE [See Rule 8(1)] {For Inmovable Property]

Whereas The undersigned being the Authorized officer of the State Bank of
India, RACPC, Pen Branch, Raigad under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 and in exercise of powers conferred under section 13(2) read with rule 3 of
the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated
04.01.2024 calling upon the borrower MR. JAYPRAKASH JAGANNATH
MHATRE Loan A/c No. 39171890248 & 39172184708 to repay the amount
mentioned in the notice aggregating Rs. 28,67,555/- (Rs. Twenty Eight Lakh
Sixty Seven Thousand Five Hundred and Fifty Five Only) as on 04.01.2024
with further interest, Cost, Charges, etc. within 60 days from the date of receipt
of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken Symbolic
Possession of property described herein below belonging to MR.
JAYPRAKASH JAGANNATH MHATRE in exercise of powers conferred on
him under section 13(4) of the said Act read with rule 8 of the Security
(Enforcement) Rules, 2002 on the 18th Day of June of the year 2024.
The borrower in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of the State Bank of India for an amount of Rs. 28, 67,555/- (Rs. Twenty
Eight Lakh Sixty Seven Thousand Five Hundred and Fifty Five Only) as on
04.01.2024 with interest and other charges thereon.
The Borrower's attention is invited to provisions of Section 13(8) of the Act, in
respect of time available, to redeem the secured assets.

DESCRIPTION OF IMMOVABLE PROPERTY
All That Part And Parcel Of The Property Consisting Of: Flat No. 201, 2nd Floor,
K.D. Residency Plot No 189, Sector- R3, Node Pushpak, Village Vadghar,
Karanjade, Panvel, Raigad-410206. (in The Name Of Mr. Jayprakash
Jagannath Mhatre Vide Registered Agreement No. 1364/2020 Dated
01.02.2020 Having Area Admeasuring About 26.04 Sq. Mtr. Built Up) .

Date : 26.06.20_24 Authorised Officer
Place : Pen, Raigad State Bank of India

IN THE DEBTS RECOVERY TRIBUNAL NO.2

MTNL Bhavan, 3rd Floor Strand Road, Appollo Bandar Colaba Market,
Colaba, Mumbai-400 005.

ORIGINAL APPLICATION NO 540 OF 2023

PUBLICATION OF SUMMONS  Exh no: 11

BANK OF BARODA ... APPLICANTS
Versus

M/S Sai Ganesh Beverage And ANR .....DEFENDANTS

WHEREAS, OA/540/2023 was listed before Hon'ble Presiding Officer on
25/07/2023.

Whereas this Hon'ble Tribunal is pleased to issue summons/Notice on the
said application under section 19(4) of the Act, (OA) filed against you for
recovery of debt of Rs.25,86,570.26/- (Rupees Twenty Five Lakhs Eighty Six
Thousands Five Hundred Seventy and Two Six Paisa only) (application along
with copies of documents etc. annexed).

Whereas the service of summons could not be affected in ordinary manner
and whereas the Application for Substituted service has been allowed by this
Hon'ble Tribunal.

In accordance with Sub-Section (4) of section 19 of the Act you the defendants
are directed as under:-
(i) Toshow cause within 30 (thirty) days of service of summons as to why relief
prayed for should not be granted.
(i) To disclose particulars of properties or assets other than properties and assets
specified by the applicant under Serial Number 3A of the original Application;
(iii) You are restrained from dealing with or disposing if secured assets of such
other assets and properties disclosed under Serial Number 3A of the
Original Application, pending hearing and disposal of the application for
attachment of the properties.
You shall not transfer by way of sale, lease or otherwise, exceptin the ordinary
course of his business any of the assets over which security interest is
created and/or other asset and properties specified or disclosed under Serial
Number 3Aofthe original application without the prior approval of the Tribunal.
You shall be liable to account for the sale proceeds realized by sale of
secured asset or other assets and properties in the ordinary course of
business and deposit such sale proceeds in the account maintained with
bank financial institutions holding security interest over such assets.
You are also directed to file the written statement with a copy thereof furnished
to the applicant and to appear before DRT- 1l on 12.09.2024 at 11:00A.M. failing
which the application shall be heard and decided in your absence.
Given under my hand and the seal of this Tribunal on this 13th Day of

March 2024
@ Sd/-

Registrar
DRT-Il, Mumbai
1) M/S. Sai Ganesh Beverage ,Prop. Mrs. Trushna Vikram Sahane
Shop no. 23, Ground Floor, Shree Nand Dham, Plot no. 59, Sector 11, CBD
Belapur, Navi Mumbai 400614 And B/143, Jija Mata Nagar, Patel Tank Road,
Bal sudhir Sports Club, Kalachowki Mumbai 33
2) Mr. Vikram Honaji Sahane,Shop no. 23, Ground Floor, Shree Nand Dham
CBD Sector 11, CBD Belapur, Navi Mumbai 400614 AND B/143, Jija Mata
Nagar, Patel Tank Road, Bal Sudhir Sports Club, Kalachowki Mumbai 33

(iv

_
S

#,) HYBRID FINANCIAL SERVICES LIMITED

Regd. Office: 104, 1st Floor, Sterling Centre, Opp. Divine Child

High School, Andheri — Kurla Road, Andheri (East), Mumbai - 400 093.
CIN NO. L99999MH1986PLC041277

INTIMATION REGARDING 37TH ANNUAL GENERAL MEETING

This is to intimate that 37th Annual General Meeting ("AGM”) of our Company will be held

through Video Conferencing (VC) / Other Audio Visual Means (OAVM) on Tuesday,

30th July, 2024 at 11-00 AM in compliance with all the applicable provisions of the

Companies Act, 2013 and the Rules made thereunder and the SEBI (Listing Obligations and

Disclosure Requirements) Regulations, 2015, read with Circular No. 09/2023 dated 25th

September, 2023 and other applicable circulars issued by the Ministry of Corporate Affairs

(“MCA Circulars™) and SEBI, to transact the business set out in the Notice of AGM. The

necessary information in terms of MCA Circulars, pertaining to the said AGM are furnished

below:

a) AGM of the Company will be held through Video Conferencing (VC) / Other Audio-Visual
Means (OAVM)

b) Date and Time of AGM: Tuesday 30th July, 2024 at 11-00 AM

c) Interms of MCA Circular and SEBI Circular, copies of the Notice to conduct AGM will be
sent only by email to all the shareholders. The Notice of AGM convening the meeting shall
be available at the Company's website at www.hybridfinance.co.in as well as on the
website of the Stock Exchanges, i.e. www.bseindia.com and www.nseindia.com where
the shares of the Company are listed.

Manner of Registering / Updating email address:

1. Members holding shares in physical mode, who have not registered / updated their email
addresses with the Company, are requested to register / update the same by sending
scanned copy of (i). signed request letter mentioning name, folio number, e-mail id,
Mobile Number and Complete address (ii). Self-attested copy of PAN Card and (iii). Self-
attested copy of any document (such as Aadhaar Card, Driving Licence, Election Identity
Card, Passport) in support of the address of the member as registered with the
Company, to RTA of the Company at investor@bigshareonline.com with cc to the
Company at investor@hybridfinance.co.in

2. The member holding shares in Dematerialised mode, who have not registered and
updated their email addresses with their DP, are requested to register / update their email
addresses with the respective DP

The manner of remote e-voting and e-voting on the date of AGM have been provided in the

Notice of AGM. Members are requested to read carefully all the Notes set outin the notice of

AGM.

For Hybrid Financial Services Limited

Sd/-
K. Chandramouli
Company Secretary

Place: Mumbai
Date: 25th June 2024

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
POINTIFIC DIGITAL PRIVATE LIMITED

OPERATING IN DIGITAL ADVERTISING, SALE OF INTERNET ADVERTISING
SPACE AND SERVICE ACTIVITIES RELATED TO PRINTING AT DELHI / NCR / MUMBAI
(Under Sub-Regulation 1 of Regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016).

RELEVANT PARTICULARS

1. | Name of the corporate debtor POINTIFIC DIGITAL PRIVATE LIMITED
along with PAN/CIN PAN:-AAHCP2527R1ZK
CIN:-U22222MH2013PTC244907

2. | Address of the registered office 91 Springboard Business Hub Private Limited,
74/1l, C CrossRoad, Opp Gate No 2, Seepz,
Andheri East, Chakala Midc, Mumbai,

Maharashtra, India, 400093

w

. | URL of website NA

4. | Details of place where majority of 3rd Floor, Unit No. 307/308, Spaze i Tech
fixed assets are located Park, SOHNA ROAD, SECTOR 49, Gurugram,
Haryana, 122001

5. | Installed capacity of main products/ NA
services

6. | Quantity and value of main products/ | 650/- only (The corporate debtor is not a
services sold in last financial year going concern)

7. | Number of employees/ workmen NIL

8. | Further details including last available | Please send request at

financial statements (with schedules) | cirp.pointific@gmail.com or at

of two years, lists of creditors, are advocate.kamal.aggl@gmail.com
available at URL :

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Please send request at
cirp.pointific@gmail.com or at
advocate.kamal.aggl@gmail.com

10. | Last date for receipt of expression 12-07-2024
of interest

11.| Date of issue of provisional list of 17-07-2024
prospective resolution applicants

12.| Last date for submission of 22-07-2024
objections to provisional list

13. | Date of issue of final list of 27-07-2024
prospective resolution applicants

14.| Date of issue of information 31-07-2024
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15. | Last date for submission of 31-08-2024

resolution plans

16. | Process email id to submit Expression | cirp.pointific@gmail.com

of Interest
Dated : 25.06.2024 Sd/-
Place: Delhi Kamal Agarwal

(Resolution Professional)
IBBI/IPA-001/IP-PO0868/2017-2018/11466

487/27 School Road Near Peeragarhi Metro Station

New Delhi-110087 E-mail: advocate.kamal.aggl@gmail.com
For POINTIFIC DIGITAL PRIVATE LIMITED
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Maharashtra Medical Goods Procurement Authority, Mumbai

MMGPA, 1st Floor, Arogya Bhavan, St.Georges Hospital Compund,

p——r—1

GOVERNMENT OF MAHARASHTRA
e-mail - maha.mmgpa2023@gmail.com

MUMBAI-400 001.
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IR AefteT UgieT UuTer N Efeal shuAi
AfET w29 SUTET W@ e Elal.

Chief Executive Officer, Maharashtra Medical Goods Procurement Authority,
Mumbai invites tender in two Envelope system from the eligible bidders for the
following items for purchase of medicines.

TENDER NOTICE
Date :-25/06//2024

Period of sale,
download &
submission of bid

Name of Item(s) Bid Opening

THT AT T THR SEet U TSNS rx?g Tel\Tg.er
I AETE g . feelin e e
RT-92

FATITTSAT Teh =rehgt AT JHel Bt ® 1
BT Yoa=aT 2 id Yoo<aT Beid STHea™ Yeaa!
a1 SR et GE Fhell B, geetsa g
gfear sfewra shusten At wEw 92 arer

Supply of Family Dt.25-06-2024 Dt.05-07-2024
Welfare Sets for at 10.00 AM at 14:01 hrs.
Hospitals (Surgical to

Dt.04-07-2024
upto14.00 PM.

Instrument)
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. The Chief

For detailed information, the interested bidders may visit the website
https://mahatenders.gov.in.

the quantity to be purchased and also reserves the right to cancel all the
tenders without giving any reason to.

For e-tendering help/ information, please contact.

Website: - https://mahatenders.gov.in

Contact No. 022-22621886 / 022-22621973

Email -- maha.

ShUTeR: ARITE- 203%-3%/ .-/ & ¥go0

Executive Officer reserves the right to increase or decrease

mmgpa2023@gmail.com
Signature/---
Chief Executive Officer, Maharashtra
Medical Goods Procurement Authority,
Mumbai
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PUBLIC NOTICE

Motice is hereby given that the following Share Certificates for 48 Equity

shares of FV Rs. 10/- (Rupees Ten only) each with Folio No. 030753445
of RELIANCE INDUSTRIES LIMITED, having its registered office at
Maker Chambers IV, 3" Floor, 222 Nariman Point, Mumbai, Maharashtra
- 400021 registered in the name of HIMANSHU PORWAL have been
lost. HIMANSHU JEETMAL PORWAL has applied to the company for
issue duplicate certificate. Any person who has any claim in respect of
the said shares certificate should lodge such claim with the company
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of RELIANCE INDUSTRIES LIMITED, having its registered office at
Maker Chambers IV, 3" Floor, 222 Nariman Point, Mumbai, Maharashtra
- 400021 registered in the name of PORWAL HIMANSHU JEETMAL
have been lost. HIMANSHU JEETMAL PORWAL has applied to the
company for issue duplicate certificate. Any person who has any claim
in respect of the said shares certificate should lodge such claim with the
company within 15 days of the publication of this notice.

Name of the Certificate | Distinctive No. Folio Securities

Company No. (From-T0) No. held
Reliance 186657293 -

Industries Limited | 10419229 | 1ggps7302 | 021325309 | 10
Reliance 1155321280 -

Industries Limited | 50099604 | 155301289 [ 021325309 10
Reliance 2182598186 -

Industries Limited | 82028289 | 54go508005 | 021325309 ( 20

Place: Mumbai Sd/-

Date: 26" June 2024 HIMANSHU JEETMAL PORWAL
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WEDNESDAY, JUNE 26, 2024

| DEMANDNOTICE |

EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.

CIN: UaT100MHZ00TPLC1T4TES
Ratail Cantral & Regd. Office: Edelwaizs House, OFf CET Road. Kalina, Murbal 400098

Under Section 132 of the Securitisathon and Reconstruction of Financial
Assets and Enforcement of Security Inferest Act, 2002, ("The Act”) read with rule
3 (1) of the Security Interest {Enforcement) Rules 2002,
The-undessignad is the Authorized Officer of the Edetweiss Asset Reconsiniction Company Limited
(EARLC”) under the Sacunbsation end Reconstniction of Fingncial Assels gnd Enforcemand of
Sacurty Interest Act, 2002, In exercise of powers confarmad under the Saction 13(12) of the Act read
with rufe 3.of B securily Inderest (Enforcement] Rules, 2002, the Authorzed Officer has issued a
Demand Motice under section 1312) of The Act, calling upan the folowing borroweris), fofepay the
amaunts mentioned i fhe respective Demand Nofice ssued 1o them that are also given below, In

TATA CAPITAL HOUSING FINANCE LIMITED

Registered Off.; 11th Floor, Tower A, Peninsula Business Park,

Ganpatrao Kadam Marg, Lower Parel, Mumbai 400013,

TINT I o ress: B35, 154 22 Flos Above HOFC Bank, Lpt Hagar 2, New Deh- 1024

Loan Account No: TCHHLO399000100005708 & TCHINO399000100006045

"Motice is hereby given to the public in general and in particular to ME. VIVIAN
JOSEPH BRIAN CORREYA ALIAS VIVIAN JOSEPH DOMINIC CORREYA {Borrower),
and MRS, KHARARCHON GACHUIWO SHANG (Co-borrower (s) /Guarantorfs) and
their legal heirsirepresentatives, that the Authorised Officer of TATA Capital
Housing Finance Ltd. (TCHFL), by following due procedure under SARFAESI Act
2002, has taken the Physical Possession of the Immovable Properly, more
particularly described in Schedule A below, as mortgaged with TCHFL. Despite
giving several notices you have failed/ neglected to remove inventory lying in the
said premises. Hence, vide this notice you are given last chance to remove the

AL
SMALL
FINAMNLCE
T

AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Whereas, The undersigned being the Authorized Officer of the AU Small Firiance Bank Limited (A& Schedulfed Commercial Bank) under the “Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 {12) read with rule 3
of the Security Interest (Enforcement) Rules, 2002 issued dermand notice on the date as mentioned below calling upon the borrowers to repay the amount mentioned in
the said notice within 60 days from the date of receipt of the said notice as per the details givenin below table:

o

A& BCHEMNAED COMMERCLLL BANS

Date of
Possession
Taken

Mame of Borrower fCo-Borrower

13(2) Notice Date & Amount Description of Mortgaged Property

Maortgagor/Guarantor / Loan Af

inventory lying in the immovable property within 07 (Seven) days from the date of (A/c No.) LA00L060126528310 15-Feh-24 All that part and parcel of residential/commercial property Land/ Building/ | 20-lun-24 cannestion wih abave, Naltice is henaby given once again, 1o the Bomowers to pay EARC, within 60
publication of this notice, failing which the Authorised Officer shall proceed with Shree Balaji Creation [Borrower), Satya Rs. 663306/- Structure and fixtures Property Situated At- Khasra No 202, Plot No 17, days from the I:'le-"'l':_'E“Jf-"'I af |_h!5 ricted, the amounls indcated barein t_“'-'“:’l"'- Logather with lurthes
disposal of the inventory according to merit. The Authorised Officer and TCHFL Maravan [Co-Borroweer], Kanhaiya Lal Rs. Six Lac Sixty-Three Thousand Three | Tehsil Ghaziabad, layichipur Pargana Loni, Dist- Ghazlabad, Uttar Pradesh irferast a5 dedailed in the 2aid Demand Notca, from the dalez] menticned balow il the date of
shall not be held resruns:ihde for the same, Please note that we have identified the [Co-Borrower} Humndred Six Only 12-Feb-24 Admeasuring 405q.Yds payment andior resization, payatle woarthe lcan sgreament read with ather documentstwitings, if
buyer for selling the lying inventory at the property, there is no response from your i/ _ . any, execuled by the said bormowen|s). As security for due repaymenl of the koan, the fallowing assat
. o e € No.) L90010601162 39406 12-Mar-24 All that part and parcel of residential/commercial property Land/ Building/ | 20-Jun-24 : Y _ i g
side we-will dispose ofthe property to recover our dues. Parvesh (Borrower), Jagdish Prashad Rs. 904201/- Structure and fistures Property Situated & F Khasra | Ne. 1116 Raj Village: rawes i ortgagad i EARCG by hivadid bomowarts) respaciively.
Schedule A Sharma (Co-Borrower] Rs. Nine Lac Four Thousand Two Hozipur , Pargana Loni Dist- Ghaziabad U.P Admeasuring 75 Sqyds, East: 81 | Name Of The Borrower(s}Co-Borrower {s)i| Demand Nofice Details of the
Enlire (:3rd Floor of Residential Plot bearing No, & - 333, Block 4, Admeasuring 123,358 Hundred One Only 11-Mar-24 :.:.G:EE-I :;f;;; EH{';]:IFLE&E' EL YOGEMDRA , North: HOUSE OF VINOD RANA, Mo, Loan Account Mumber Date & Amouni Trusi & Assignor
Sq. Mirs.i.e. 1327 80 8. 1., Siuated at Village Ghatta, Locality known as Sushant Lok |1, : : 1. 1. Mr. Vijander Kumar (Borrower) 24.05.2024 EARC TRUST 5C - 432
Tehsil Sohna, Distt. Gurgaon {Haryana), with all commaon amenities under Sale {a/fc No.) L9001060126926366 12-Mar-24 All that part and parcel of residential/commercial property Land/ Building, | 20-Jun-24 2. Mr. Devender Kumar [Co-Borrower) E & HODB Financial Services
Deed. PlotNo. A 333 Bounded as: - East Plot Mo, A 332 West PloiMNo A 334, North Mirza Medical Agency (Borrower], Affak Rs. 1232168/- Structure and fistures Property Situated At- Khasra No 1641, Vill- Loni, Dist- 3. Smt Raj Bala (Co-Borrower] Rz, Ltd
Plot Mo & 336, Sowth Road. . Beg (Co-Barrower], Smisanjida {Co- Rs. Twelve Lac Thirty-Two Thousand One | Ghaziabad, Uttar Pradesh, 201102 Admeasuring- 100 Sqyds, 4, Mr. Sukhpal Singh [Co-Barrower) 19.16,053.24/-
DATE :- Zﬁfﬂﬁﬂﬂﬂ. Sdi- Authorised Officer Barrower| Hundred Sixty-Eight Only 11-Mar-24 LAM:- 1310192
PLACE:- Guruaram (Delhi NCR) For TATA CAPITAL HOUSING FINANCE LIMITED (Afc No.) L9001060715302215 12-Mar-24 All that part and parcel of residential/commercial property Land/ Building/ | 22-Jun-24 Description of Property:- All That Piece And Parcel OF The Buill-Up Property Beanng No 4108,
g
Ateek Kureshi [Borrower), Babu ¥ureshi Rs. 1339352/- Structure and fixtures Property Situated At, Ward No, 18, Survey Mo Kh Built On Partion OF Plot No. 11, Measuring 51 % Sq. Yds Part Of Khasra Mo, 156, 157, 158, 161
(E-C.?-Hnrrwgrh h.lar]eg mEH:l.ireshl 1Co- Rs. Thirteen Lac Thirty-Nine Thousand | No 773, New No. 1696, Block NoMewatlya Dadri, Dist- Gautam Budh Situated In The Area Of Village Seetampur In The Abadi OF Gai No. 19 Ajil Nagar, Gandhi Nagar,
rrower], Vaseem (Co-Borrower) Three Hundred Fifty-Two Only 11-Mar- | Nagar, Uttar Pradesh , Bounded As East - Other Property |, West - Facing Delh-31 And Bounded As Under-, East: Passage 10 FL |, West Portion OF Plot No. 11, Mordh: Partion
24 Opp. Road , North Other Piot Other Plat, South - Other Plot Admeasuring Of PiotMo. 11 South: Plot No, 12
— 104 5q.¥d o .|:|. e I.'.!. s .
INVITATION FOR EXPRESSION OF INTEREST FOR (&fc No.) L9001060129849229 13-Mar-24 All that part and parcel of residential/commercial property Land/ Building/ | 22-Jun-24 R e arriees S 0 Ko e Fﬁ-met-t? il srakraud, SRR tal R agﬂm.m
3 : e above sacured assels under the section 13 (4] oftha Bctand applicable rules; antirely at the risks
POINTIFIC DIGITAL PRIVATE LIMITED Madhu Mohan Pathology Lab Rs. ??556_5}- structure and fixtures Property Sittuated At- Khasra Mo 259, Village- of the said Bormower{sh a5 bo cosls and consequences. The bamowers are prohibited undst The Act
OPERATING IN DIGITAL ADVERTISING, SALE OF INTERNET ADVERTISING (Borrower), Sm1, Seema (Co-Bosrower|, | Rs. Seven Lac Seventy-Five Thousand Five | Dadupur, Near Hespital tehsil Dadri Gautambudh Nagar, Distt- Gautam | ; ke I- fiaald s h | % Fiera 1 iha ;
SPACE AND SERVICE ACTIVITIES RELATED TO PRINTING AT DELHI / Rakesh Omender Singh {Co-Borrower) Hundred Sixty-Three Only 11-Mar-24 | Buddha Magar, Uttar Pradesh Admeasuring 805q. Yds, rom ranstermng the aforesesd assels, whether by way of sai, lsase or atherwse wihott lhe prior

wiitien consand of EARG. Any person wha canlravenss ar sbels confravenfion of the provisions offhe

ki 5 At or Ruies made thereunder, shall be figble forimprisonment andfor penalfy as provided under e

iUnder o

sl Tha borrower having falled to repay the amount, therefore notice & hereby given to the borrower and the public in general that the endersigned has taken possassion of tha
fpofate

praperty described hereln above mentioned table in exercise of powers conferred on himyher uncer section 1304) of the said {Act-2002]7 resd with Rule B of the said rite on the

At

date mantioned in the above table, "The borrower's attention is Invited to provisions of sub section (&) of section 13 of the Act, in respect of time aveilable, to redeem the e .
B AR RELEVANT F&ﬁﬂfxlﬂﬁﬁnLPm e o | secured assets.” The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to e 2062024 Sdf Authorized 'D‘ﬂ'IGH
|G I"'&_'ﬁffé‘{l”‘“ deltar r‘f‘“m “_'5_}.; g VATE LIMITE thee charge of the AL Small Finance Bank Limited [A Seheduled Commercial Bank) for the ameunt and interest thereon mentioned in the above table i Placs - Delhi | NCR For Edelweiss Asset Reconstructions Company Limited
alang with PANCE M- AAHCPGZ TR1IEH =50~
- CIN- 22232 MH 20 3PTC244 907 . Place: DELHI Date: 25-JUN-2024 Authorised Officer AU Small Finance Bank Limited 73
2. | Adidress of the Fapes1aned satine Sl Spr '-gl.'l.' ard Business Hub Private Lamitad, |
TAS, C CrassRoad, Opp Gate No 2, Seepe
Anodher East, Chaxala Mido, Mumbal,
Mabamashtra, Ivia, 400093
R — i, o, 450093 HINDUJA HOUSING FINANCE LIMITED RISt f s o R e
- Debair ol dlose amere ool | o0 Crd T S0 308 Seaze [ Tel i No. Guarantors & Date of NPA Amount Outstandin Assets
il et it Ao i e Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennal-600015, - | D 2L T e
i e HI.'::'.-ann. A Gl S HOUSING FINANCE F&, Mahalaxmi Metro Tower, Sector-4, Mahalaxmi Metro, Vaishall, Ghaziabad-201010 13 ﬂruflmvﬁ:gi gizﬁﬁrn%?gglﬂa_atgghaﬂ:uu m?ja, » Elﬁlt ; HG‘:-I.I!-E?:!'HAND PIEﬂHSILETiGAEIAHIH&DNIUI}?EIQ
g [ nstalled capacity of rmain poducts, [ "MA | RLM - Ashutosh -Kurnar. !EIETIJE-U:EIH}F. RAM - Amit Kawshik, 9587088333, CLM - Shweta Anand - B8319274T8, CRM - Akash - 3090623685 Ghaziabad, Ultar Pradesh India- 201001 Amount ':'ijﬂial'l'd'ﬂg PRADESH, INDA- 20100
£, 'i..-w*-r-l'.v i vt ol o iy '_=-.'--’I.- ﬂlil;- IIIIL- corporate deblor & not a ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT) & E'i.n'Dlé_L.'DI_l-il-'.ﬂ.E:Ev:ﬂI:ﬁ'jE-i itk P l:hh atgas
] S “; "'I"“' aleiaiyesr | E‘;‘”F Al In respect of loans avaded by below mentioned bormowers | guarantors through HINDUJA HOUSING FINANCE LIMITED, which have become Laan Accounts have bean casshisd
ol s sl A NPA with befow mentioned balance oulsianding on dates menfioned below. We have already issued detailed Demand Notice dated as menfioned as a NP4 on 06-03-2024
o | PANIREC RIS I LR Ak BN | T S Yo e below Lindar Sac. 132) of Securitization and Reconstruction of Financial Assets and Enforcement of Secunity Interest Act 2002 by Regstersd Post BEET y = T = :
firancial statements (Wit schedules): | CIrp:ROAMIKOBENAI.00M o A ! Speed Post / Courler with acknowiadge dus o you which has been retumed undelivered ! acknowledgment not received. We haveindicatedour | 1 BT Pl vy B s s, Rrofly i 135 5 Deerid higics Dol bl e, Ail-sahiiswy, HunTFlue_.::I
of twa yaars, ists of creditors, are Fohwocate kamal agel@ernail.com : e . : e il : : & More Ghagiabad, Mors, Mairo, Ghaziabed. Utiar Q4082004 Muradnagar, Pargana-Jalzlabad, Tehsil-
i ; intention of taking possession of securities owned on one of you &5 per Sec. 134) of the Act in case of your facilure bo pay the amaount menticned Pradesh. india- 201001 - modinagar, Ghaziabad, Kub Ricad Muradnagar
= Bl 'l e — e balaw within 60 days. In the eventaf your nol discharging liabdity a2 sat aut herain above the Bank / Secured Cradior may exercise any of the right © Amaunk Qutstanding si i Ghasiabar UttarF:ade . Indlia - 201208
B | Everomiy dox oo e ppilceirts. B T conferrad vide section 13(4) of SARFAESI Act and while puliishing the possesslon notice / auction notice. electronically or olherwise, as raquired Alg No. DUKRB/KRBHAO0000 T T 8.68.124)- as on 10-03-2024 ' ' e
| i under the SARFAES| Act, the Bank | Secured Craditor may alsa publish your phatograph, Defails are herstinder - & COICRC/CROFIADDO00ZTET + interest + Legal Charges
available at URL: | advocate. kamal aggl@gmail.com - Loan Accounts have been dassiied
10 ...::-.I {dale Tor receipl of axprassson 12072024 5. MName of Borrowers! Co-Bormowers! Dmﬂnd H'ﬂ"l'ﬁ“ Eﬂtﬂ Dﬁtails Elf EEEurﬂd as a NPA an 06-03-2024
5 -':;',':.tﬁ'fff = o iovenaTial el | 17075004 _ No. Guarantors & Date of NPA Amount Outstanding Assets 15 | Mr. Pramod Kumar & Mr, Rakhi Giriraaj Singh. both Damand Notice Dated Entre Building, Khasra Mo - 2843 Villege
prospective resolition apphicants ! 1 | Balraj Singh & Arun Kumar, bath & CR54 Ashram Demand Notice Diated C-854 Ashram Chowk Mear HOFC ATM E—llh H b’:s DE'??- r;:j”h H?Héh'd's'kmr; dmanglE-"- e Eh;n?;tll,lgrﬁsmﬂapmaga I.:lama" gﬁﬁag
12, Last date for subrmssion of 2SI | Chowk Mear HOFC Atm Nandgram Shahgur NLJ 04-04-2024 Nandgram, Ashram Chowk HOFC ATM Matra F'raﬁzr- gl ] Amount Cutstanding il df‘_'"az'mftﬂ'””'“"' s
| ohipctions to provisional list _ Mora Ghaziabad Mandgram Ashram HOFC ATM Amount Qutstanding Ghaziabad Uitar Pragash 201003 b, Endia- T13.27.0040N a5 on 70032024 ar Pradesh, India- 2040
e oy | o T | i
14 _-1l= r (EEre :?r |-1.r.-'.;r:1'sl'.ln.'-.r = | 3T-0T-E0EA NE&%L%%;IETJ%UEE%SP%EB O LS ot S )
o bt/ |
e '""-"‘"'“""' evaluaten matr Loan Accotts have been classified 16 | Mr. Punam Zhavraj Smgh & Jagavir Ved Prakagh, Camand Mofice Dated Khasra Mo, 525 Zama Moradnagar, Marukh
'5'"""‘*“5'-'*?"- ¥ "'-i’l;’:-'“*-' ”’5| i a5 a NPA on 06-03-2024 both at, Rawll Road Gogal Puram Muradnagar 03042024 Mohalla Satlok Asharam Maradnagar Ghaziabad
O prosnech s el Ut Spodicants i 1
=] .-'.-‘IE-I S S A Wy Ry 2 | Mr DEEF’Hl‘f Kurmar & Mrs Dhﬂfﬂm'-ﬂii. bthﬂL Demand Notics Dated Khasra Moo 587 Mohalls JEE']JUT MUfﬂdl'tQﬂr Ghagziabad U|.'.I EDTE']E. HE‘ITU. C—-ﬂﬂllﬂbalj. Lttar Amoun Du%stand-hg Mmrﬁ.Ghazmhaﬁ.UﬂarPradesh. Indea - 201 00
Sy Rawai Foad Ward No. 2 Jeetpur Muradnagar 04-D4-2024 Pargana Jalalebad Tehsil Modinagar Distric Pradesh, India - 201206 2 9,70,600/- a5 on 10-03-2024
16 | Frocess amaill i o suhimil E._;'.';r_\.g,lg_fln | cirp. poindif cEEmaAl o l F-'lufidl'lﬁgﬂr ME"T-'. Ghﬂf"ﬂhﬁ'ﬁ_ Ul'lFl-' Flﬁﬂ:—.ﬁh Artaund ﬂulEtH.l'lljll! G"’ﬂaﬂbﬂd f-'|D-'.-'iI'IE'§HF. GhHEiEtﬂd L-Iltar ﬁ.rl: N!:I DLIHHR"'EIE-EHJMUD'NDDM r intﬂrﬂ'ﬂ * L‘E’gﬂl ':hﬁrgEE
| of Intesest . India - 201206 ¥ 7.39,048/- a5 on m_uf_my Pradesh, India-201204 Loan s:inmrgi I;Evgﬁhgaﬂg g;:.siﬁad
Dated : 25.06.2024 Sd,/- AJc No. DLNCLIGHALIADDOODDE4S + intsrest + Legal Charges :
F:i:a' Delhi Kamal Agarwal & OLMCUGHALVARIOON 259 17 | M Suneel Kumar & Mrs, Jyoli Shna, bath al; Piat Damand Mofice Dated Aparimand Mo, 5-1208, 121h Floor, SSuated &
: [Resolution Professional) & COCPCACRORANII00EISN Mo. 138 & 138, KH. No. 2722, Back Portian Ground O5-003- 2024 Migsun Roof, Plol Mo 4 5 & 51 Ra| Magar
_|BI/IPA-OD1/IP-PO0BESE/2017- 2018/ 11466 Loan Accounts have been classified Floar Blk-A, Rzaay Nagar Exin Village Begampur, Amount Outstanding Extension, Sikrog, Ghaziabad, Rural,
i RS SR AU et it "I"[;-‘L{':'F‘F‘“‘-' as a NPA on 06-03-2024 Diethi, Melro, Mew Delhi, Dielh, India - 110088 % 15 54 £70- as on 072074 | Ghaziabad, Lttar Pradesh, India - 201002
ay Delhl-110 7 E-mal sivacate Ramal.aggleamail, oo . . . . —— vy I* "
For POINTIFIC DIGITAL PRIVATE LIMITED i Bisinlizioonbalindin ﬁf‘gif‘ iprions ] -t i e ;’Egr‘::"?afi TN ot (e ol Ale No. DLDEL/PANDVADDOODD147 + intarest + Legal Charges
81-82, Pandav Nagar, Mateol, ¥ 04- i : aziabad, & DUDEL/PANDIADIN00G7 22
Mew ERA Schood Ghaziabad, ¥awvi Magar, Amount Cutstanding Up-201002; Plol No-3182, Khasra No0T, Loan Accounts have been cassified
Ghaziabad, Up-201002, Pandav Nagar, Mahrof, | & 14 20 5150 a5 on 10-03-2024 | Vilape Mahroli, Pragna Dasna, Thasi And Dissfic as a NPAan 31-01-2024
Eﬁ‘;ﬂgh“?‘“ E’;’ Lﬁﬂg'g";’iﬁd *;%*;u’ag’gﬂf- v intarest + Legal Charges E:‘f'jﬂaﬂfp'?g}% Rural. Madinagar, Lttar ™2™ “a kil Kumar & Mr, Nikila, both ab H, No. 280,|  Dernand Nofice Dated | Unit No B-108. 1t Floor Toweniblock-B Kiassic
FUTURISTIC SOLUTIONS LIMITED A LT R, K Ll el Mahdev Apariment, Sector-23, Dwarka, South West 28-128-2023 Homez Rajnagar Exténsion Ghaziabad,
. Ale No. COICPCICPOF/ADDDODNG43 Deni, Metro , Mew Demi , Delhi. India - 110077 Amount Oulstanding Rajnagar Extension, Migsun Roof, Matro,
_ CIN: L7T43300L1863FLCO1G586 Lean Accounts have been classified 220 EE-.E'EI.'- n 18-12-7073 | Ghaziabad, Utiar Pradesh, India - 201010
Regd. Office: I'-'Iflil, Iird Flncr!r.'l-ﬂlnr:r: E!ra':rkﬂﬂt.1 ?1[1%%%:1 ;;E?n ﬁ%a 1]1 ?rmw Dalhi-110048 as & NPA on 06-03-2024 Alg No DL.'DELJPP-NE;.:I}WDDWSD |Intelrelstl+ Elﬁﬂgnal tharg ;5 :
Website: wearaisleodn, Ph UH1- . r . . - Laan Accounts have bean dassilied :
) - : : : 4 | Mr. Roop Bhutari & Mita, bolth al B1 Gali Mo & Dermand Notice Daled Khasra Mo, T80, Wake Gram Bagmabad Budana n 44 Hena
Mutice is herety given thal 41s| Annual General Meeling {AGM) of the Members of Bhirampuri Fafrana Road Modinagar Ghaziabad {4-04-2024 Mehalla Brabmpuri Modinagar Pargana i B . . _ .
Futuristic Selutions Limited [the Company} will be held on Saturday, July 20, 2024 Uliar Pradesh 201204, Bhiramguni Fafrana Road Jalatabad Khasrs No. 750 Waks Gram| 19 | Mr Subhash, HMo, 97 Near Balmid Mandir Darmand Wolica Dakad Plot Mo 127 © With Total Area 25 Sqyds
1- B : " v | - ' Amaunt Qidstanding R : - ; ; g ' : peardd e
at 11: 30 AM {IST) through Yideo Conferancing (V') / Other Audio Visual Means (OVAM], Modinagar, Bhirampuri Fafrana Road Modinagar _ X Re 4 Budana Mahatla -B : Amedkar Basti Ghonda Delhi-110052, Sarvesh TR-12-2029 Comprisad In Khasra Mo, 39 C Block Ward No. 18
: : 5 s i ; . 4770- a5 on 10-0%-2024 gmabad Budana Mohalla Brahmpuri : ? : . : b

o rangact:ihe busingeaes, wi salout in e Nolice of AtM, m complremgs:with all the Rutal, Moidina | S ! Gand, 252 Krishana Nagsr Bagu Ghaziabad 201003 P Inapuri Garem Goroli Khurd Paragana Loni
i e : L2 5 ; oar, Uttar Pradesh, India - 209204 - " Modinagar Pargana Jalalabad, Urban, Magarbag AR Amaunt Oulstandeng ; ga

applicable provisions of the Companies Act, 2013 and the rules made thereundsr and intarest + Legal Charges M o | 04704 Maya Gond, 252 Krishana Magar Bagu Ghazisbad | ¥ 4 ” 54 123027 | Ghazisbad, Bounded as: Easl - Other Property,

the Securities and Exchange Board of India (SEBI) (Listing Obligations and Disclosure Ale Mo DLMNSHPURADDIGOD A TN LA T e W00 D.'DE"HJ" B e = Was! - Othars P by Morh - Others Prapert

Reguirements) Regulations 2015 (SEBI LODR), read with General Gircular Mo, 14/ 3 O - : p = intarest + Legal Charges - Brs-Fropery, Men BIS FToperty,

. s SEBI LODR), read with 14 & COICPCICPOFIADII0IE0 : " - Sauth-Gall 10EL

2020 dated Agril 8, 2020, 17/2020 daled April 13, 2020, 2012020 dated May 5, 2020, L Rt Yt bidi oasained Ade No. DLUBDP/BDRPIADODU000S30 -

and subsequent circufars issued in Whis regard, the |atest being 10/2022 dated a5 2 NEA on 0B-03-2024 Lmnﬂmn:‘ﬁhﬁf;hbﬁggf_?smm

Crecember 28, 2022 iszued by the Ministry of Corporate Affairs (MCA), Circular Nog. Ty - : - 258 L el BT

EEEL:*‘!'D:";FD'EMGEI'E:R P P02 2IE2 da:ﬁﬂﬁ”ﬂ:ﬁ' 13 2022 read with SEBI/HO/CFDY B E;jfl‘_l}ﬁﬂslmbitj;mr:r. E?:;;qmlﬂ{ﬂ::.agéi:‘dﬂazl:: Dﬂﬂé;lerI{Lr:?ggﬂyﬂﬂﬂﬂ :{:IEE;WT;&:"iﬁ:ﬂ?ﬂ?:ﬂgﬁﬁ;;ﬁgﬂ;;ﬁ 20 | Mr. Bille & Mrs, Rani Rani, both &t 98 RAY Ganden Carmand Molice Dated Residenial House Mo%9 Plol No 212, Amea

FoD-2PICIR/2023/4 dated January 5, 2023, issued by SEBI| and other applicable i &g : : i gar Ll y LaniDehat Loni Dehst  Ustar Pradesh - 201102 2307-2024 Measuring 53.5 Sq Yards Out Of Khasra Ne 272,

circulars issued in this regard, Patanjali Inter College Ghaziabad Up 201208, Amaunt Quistanding Lp. 21205, Asalal Nagar, Rurel, Ghaziaban, e ) Cr i Situated In Block B, Colony Known As Laxmi

In complhance with the above circulars, the Notice of the 415t AGM and the Annual Asatal Maggé. Rural, Ghazisbed, Utiar Pradesh, | 25 03 924/. as an 10-03:2024 | Utiar Pradesh, inda - 201208 - = 11 B 390/ a5 o 1Q-D9-2D2»l Gardan In The Area OF Village Dharoti Khurd

Report of the Company for the financial year 2023-24 has been sent by a-mail to all the India - 2012 + interest + Legal Charges Al No. DLNCUGHALIADIODD0S44 AR " i Lanl Ghaziahad Uttar Pradesh. Boundes as:

- - ' Depositor, & DLNCU/GHALIANO0001 704 + interest + Legal Charges R ! =
members whose e-mail ds are registered with Ihe Company/ Depository Parbaipant. Aje No. DLINCUIGHALIADDGN00584 ! : . J [East - Rasta 10 #. wide. Wast - Plot of olhers,

The aforasaid documenis are also avaitable on the Company websile wew.fsl.coin & DLMCLIGHALADIODDS06 LI AR vk i chaliog Morth - Pl of others, South- Plolof others

and on the wabsite of Stock exchange ww bzaindla com. Loan Accounts have besn classified as a WPA on 31-12-2023 , .

Members whose email ids are not registered with the Company/Depository parbicipants as a NPA on 06-03-2024 21 | Mr. Sunil Vigay Pal & Mrs, Kavita Viay Pat. both af; L- Darmand Notica Datad Residential -Built up FLAT MO, 3F-02 area

may follow he below process boe registering or updating thekr email (45 for receiving & | Mr Shimila Devi M. Daychand. both at H.no 143 Damand Natics Dated Whasra no. 181 Bhud Mohalla Pal Mohalla %) Part-2, Janakpuri Behind Sestapun Demi 110058 06-03-2024 measuring 390 aq. ft built on PLOT NO-15-18 out

::;;-I:ng:‘rlnci?lluuhnna including Annual Report, Notices etc. from the Company Buth Mohila Pal Mohalla Muradnagar Ghaziabad 020 Village Sama Muadnagar . Ghazishad, Bhid 12 No. DLIGRNALPHAIO0000H Amount Cutstandng of khasra no 185, sdauted in the area of

i = ; . : 01208 _ Amoun! Qulstanding Mohalla, Near Tanki Road Paday, Muradnagar, Loan Accounts have been cassified T 11,54 5121- as on 19-02-2024 | KHUSHAL VIHAR colany Village .Eadulahad '

a.  Members helding sharas in physical mode ard who have not registered | updated Mr. Sukkan Pal, Pal Mohhala Tanki Road Muradnagsar LItar Pradesh-207 908 : § a Pargana Loni, GHAZIABAD LLP. Bounded as: ,

i 1 hi Fia . , v : F EET 73 as on 10-03-2074 Bf ESh-cU2 as a NP an 31-01-2024 interest + Legal Charges ket
their emai address with the Company are requested to register / update the same Ghaziabad 201208 Muradnagar 201206 ol East - ROAD 15 FEET, Wesl - Plot of others,
by wriling to the Company/RTA with details of foli number, email-id” and altaching P T T T + int=rest + Legal Charges Modh - Plot ol olhers, South - Plolof olhers
as sell-attested copy of PAN card at futuristinsolutionsitd@gmail com or W LA it - 7 I T . e
company's KTA al beslalta@gmall com, & DLMNCLUGHALVADIODDT345 22 | Mr. Mearaj Sharma & Mrs. Lashmi Rand, bath al C Demand Mofice Dated Houss no. C-95, area measuring 100 5q. yds Out

b.  Members holding shares in dematenalized mode ara requasted b register | updala Loan ﬁ'cm”mpti "a”c?ﬁ'fﬁf]?ﬁ?f sl 135 Snalimar Garden Ext.2 Shahbabad Ghasiabad 06-4-2024 of Khasta No. GB4, B i the -.-ll!aga
their emall addresses with your respective Depository Participant as pes the bt L LR 207008 Amuaunt Cusstanding dNagua; Hrahmpirs, Seiviodud, Disfl:
process advisad by them, 7| Mr. Monu & Rashur Kasturi, bath at: 28 Gopalpuram Dermand Notice Dated Khasra Mo. 474 Mohalla Salyalok Asheam — - 7 2375 1300 55 on 18-01-2074 |Ghaziabad UP, Bounded as: East - Rasta |

Hiiic i¥ Rurthar ginsn:pursaant 5 Seeiinn 61 of Uhe Copaiies ek, 30714 redd with Rawal Rosd Musadnagar Ghazabad UP 201206, 04-D4-2024 Muradnagar Pargana Jalalabad Tehsil e et s ¢ intsrest + Legal Charges | oSt - Plot 00.C-96, Norih - ofher's Property,

the ":EII'I"!DEI'"E'S I:MﬂﬂﬂQEI'I'EFl[ and Administration} Rules, 2094 and EEQUFMECIFI 49 of r.!ur;adn;-gﬂr,ﬁural,ﬁha.:laﬂaﬂ, Llitar Pragesh. India Arnount C'lﬂs-r.-ﬂﬂljlﬂﬂ r.1-:||:-.naga1' Disrel Ghaziabad Gram Sama Loarn Ascourts have hean dassifisd South - Rasta 25f, Wide

thes SEBI LODR, thal the Begister of Members and Share Transler Books of the Company - 201206 ¥ 4,98 535" a5 on 10-03-2004 ﬂ;r&ﬂ;«:ﬂmh T”ﬂ’_”g%ﬁ% : Rural, Ghaziabad, as a NPA on 31-12.2003

will remain closed from July 14, 2034, & July 20, 2024 (both days inclusive) for the Al Mo, DL LG HALADSOO00451 + interest + Legal Charses &f Fradesh, indla - e T e : = . TR T

purpose of the 415t AGM of the Company and payment of dividend for the fnancial & COICPCICPOFADNIDIITE PO T FAL | M-cgel, W ot G ke a, AL HeRG o Dernand Notice Dated Freehoid residential Plot Area measuring 75 sg.

year 2023-24 o At ints Mo ket Bra A :'!-,EI .f'..sal.atpur Farakh Magar, Gharigbad UP - G9-03-2004 'l':df...r.E'. 6270 sq mir, ouf of khasra no.330,

In Compliance with Section 108 of the Companies Act, 2013 read with Rule 20 or the as 8 NPA on 06-03-2024 ki Amount Oulstanding E:l'flzl.’; lé::?:g:?'ﬂ:ﬁ;ﬁ;:ﬂ;: a[[:ga:?a

Cempanies. (Management and Adminisirabon) Rules, 2014, and Regulation 44 of the B | Mr. Davindra Kumar & Ms Soniya, bath at: House Dermand Notice Dated Hoise No 431 OF Khasra No 211 Maliwara N - T D00003 T 9,18,146)- a2 on 09-03-2024 |1, O 1abag-; L.r, - East -

! ey A f i Ale Mo OLNCLIGHALVADOO000325 Land of Bano, length 43t Zinch, West - Hausa of

SEBILODR, the Company & providing the remole e-voling facility befere the AGM and Mo, 366 Maw No. 431 Maltwars. Ghaziabad, UP (d-d-2024 Ghaziabad UP Maiiwara, Melrs Ohazighad, % DLNCIVGHAUMAN000 220 + intarest + Legal Chargas Hasa;f IE:I‘r;,'-‘I‘h 43 3 :;112:?1 |"-iI:||'1h e

a-voling facility at the AGM to its members 1o axercise their right to Vola on-all the Malwara Metro, Ghaziabad, Uttar Pradesh, India - it Ottt Utdar Pradesh, India - 201001 | s Aokt P s chatadfia e . i

rasolulions proposed to be iransacted al the AGM by electronic maans and the facility 01001 ke pri g = 2 NEA an 01-04-2003 Satbir, length 157t 4 inch, South - Road 15 ftwide,

being provided by Cenfral Dapository Services [India) Limited {COSL) T 6,31,027- as on 10-03-2024 length 16

Facility for e-voting 2l the AGM will be made available lo those Members who is e L AT it il 24 | Mt Mahit Kurrar Mrs, Arita Devi, both at, /232, | Demand Noiice Dated | House No, 5103, FlatNa &, 2nd Flaor, Khasra No.

present in the AGM throughVC/OAVM facility and have not cast their vote on the | koriet t e Gaeta Colony, Gandhi Nagar , Gandhi Magar, Dethi - 03-04-2024 1200, Sudesh Vinar, Lonl, Ghaziabad, Uttar

resolulions through remola e-valing, A '-':'N“qpi alll(?ﬁ ETEEEE-FI Ied 110039 Amount Cusstandin Pradesh- 201102

The IMthe_rs who ha.'.-'e casl their voie by remote e--.u::-hnrg prioe to the J‘-G_h'l may also e e o o, DL/DELDLHTATOR000134 2 7.87 31335 o 1III-IJ£2E|E‘-¢I

ot g1 e AG ol VCIOA bt vl oo o o e | [T T S W Pl G S| Doare Doy [ s Vet Bt Vel | (SR ORSDUUNOR | <TG G

E]r :I'.a?'nélﬁbers Hn:-ﬂﬁmg shares In ﬁm'mta[eriahze:u nnud:. ﬁhﬁsicél |r;|;u:le ::urg[-y mambears Rajendri Prakash. All at H No. 729, _I'.1|:h3.il_a B ceua F?Zam ST_E rIE:_m ﬂdiri?;r' ;'Z:I'WET?M as 3 NP on 06-03-2024

::!f;.-lhiuir ;mr:!e.;uagereﬂ their ETI'IEIIidH1I:|hI:|I'1EEE-E5 has been provided in the nobce of the E:;;:ial;.gsg%zﬁﬂ%;ﬁarﬂﬁ;ﬁggﬂlg Cﬂz:t:c:. 2 :;n;;ﬁtd I;;I::;:a?ndj&g = 2123;: atra, Modnagar, Ultar Pradesh, India- 25 | W Shoid Ahmad & Nirs, Sayce Begam, Dot ——— T Fial No. UGT-5, Usper Ground Floor Property
- All the Members ara informed that - - - s | = 12,430,000 T 246110 Schoot Biack Mandawall Shakarpur East (4-04-2024 No. 15 & 16, Khasra No. 185, Khushal Vihar,

a.  The businass az set forth in the Notice of the 41th AGM will ba transacted thraugh Modinagar, Uttar Pradesh, India - 201204 +Intarest + Legal Charges Diehi Dehi- 110062 Amount Cuistanding Sadulabad. Loni, Ghaziabad, Uttar Pradesh -
voling by electronic means in the form of remote a-voling, Ae No. DUKREKREHADNIONIIAT ‘Mt No. DLIGRNIALPHIADIOD00091 ¥ 8.44 5160 g5 on (0-03-202e 201102

b.  The remote e-voting shall commence on Wednescay, July 17th, 2024, at 11:30 & DLWREKRBHADIIORIE00 4 COCPCCPORADII0NZ008 + Inlerest + Legal Charges
AM (15T) and end on Friday, July 15, 2024, at 05:00 PM (15T}, The remoté e-Voting Loan Accounts have been classified Loan Accounts have bean chassdind
Iaml:lgl- shall be disa [:t-]ed by COBL thereafter and once 1herurnte- on ; rgmluﬁml-s az a NPA on 06-00-2024 as a NPA on 06-03-2024
casl by a member, the member shall not b2 allowed to change i1 Subsequently, ,

e A pers-rnn whose name i3 recorded in the Register of Mem It:uarg. or uﬂurne ;;g:m;r 10 | Mr.Najim & hr. Jamal, both at. H.no-220 Noor Gan| Dermand Notioe Daled House No. 200, Entire Building, Bhrampuri, Nooe | 26 | Mr JOGENDRAS Mrs. Paonam, bath at. HNo. D-78 Demand Notics Daled Property No- H NO-D-T8 GAGAN VIHAR
of Benshoial Daners mgintainad by theuﬂepgs-i!ur-es S T e e 1 B Bharmpurl Muradnagar Ghaziabad 2012086, 04-04-2024 Gan|, Khassa No. 1808, Sheetal Puri Mohalla, Gagan Vihar Bhopura, Ghaziabad-201005 (4-04-2024 BHOPURA, GHAZIABAD-201005, Bounced as
Saturday, July 13, 2023, only shall be entitied to vole through remote -voting! Muradnagar, Near By Noor Public School, Metro, Amaunt Qutstanding Village Sarna. Murad Magar, Bhrampuri, Noor Mr. Rampat. H Ne. D-10, Gall No. 1, Gagan Vihar. Amount Qutstanding
g-vobng af the AGM Muradnagar, Ustar Pradesh, India - 201 206 % 4 DB 766/ a5 on 10032024 | Ganj, Khasta No, 1808, Sheetal Puri Mohalla, Bhopura, Ghaziabad-201005 T 15,01 084/ 55 on 10-03-2024

d .Al':.' person who ﬁ:quirEE- shares of the 'E-':ln'-l:'ﬁn'f' and become member of fhe Mr. Ruksana ':Ig[:l H:ﬂfg-ﬂl'lj E-as-ﬂntpur Mﬂ-ﬂﬂf + interest + Lﬂgﬁl ':-."lﬂfgﬂﬁ 'I-'T"E[}E Sama. Mursd Nﬂgﬂfﬂld Caixd Mﬁndh Ade No, DUMTGM TR GADLI0N209 # Intarest + I.‘Eﬂﬂl Ghargeﬁ,

Company after dispatch of notice of AGM and holding shares as on the cut-off Muradnagar Ghazabad 207206, Mursdnagar, Near Muradnzgar, Uttar Pradesh, 201206 & DLUMTGMTHGIADDO000430

date | & Saturday. July 13, 2023 may obtain the login 10 and password by sending By Noar Public Schaol, Metro, Muradnagar, Uitar Loan Accounts have been dassified

a request at helpdesk evoling@cdsindia.com or comact COSL -voling helpdask Pradesh, India - 01206 as 3 NPAan 06-03-2024

at 18002005533, However, |T a person is already ragisferad with COSL for p - : Y vand Mofica § TS . .
e-yaling then existing user (D and password can be used for casting vole, N“&*ﬁbﬁéﬁ%ﬁwﬁ”&%ﬁ%ﬁgm a7 rE‘:IIr::I |FFT:UI1 HDh::rgd MEIIZEH:;::II-H bfﬂ}lf;ﬁé;a}a-ggﬂl Eﬂ""%‘lﬂg’i‘f‘gﬁfﬂtﬂd E::m:'w:u?ujkagrg;hg?;ﬁ EL‘?'—HEE?E

e.  For detailed Instructions pertaining to e-voting and [oining the AGM through VC/ Laan Accounts have been classifisd 201005 Amount Outstanding Block A-1, DLF Dilshad Extension-il, Ghaziabad,
OAVM, Members may refer 1o tha Notice of 40ih AGM az a NPA on 06-03-2024 T —— 2 13 .07 530/- a5 on 10-03-2024 | UP-201005

The divi fRe. 1/- ity Share of Rs. 10/ each =d by B - — . — o N, JDRHL 47,5301 03

In iisdr::;g?jzug ﬁelfn; Juﬁr E;“EEEE ,Hfr;pf;fm:ed by 1;3';5[.' ;ri{f;fdﬂ;?s?ﬁ;dchgmﬂf 11| Mr. Ravindar Kumar & Mr. Seema, both at; Alaur Darnand NUIJDEFI Dated Khasra Mo 113 Moja Village Shike Knurd Maruf, & COVCPCICPOFADIIDNZ26S * Interest + Legal Chargas

shall be paid within 30 days from the date of declaration. The dividend will be paid Ghaziabad, Ataur Ghaziabad, Ghaziabad, Od-04-2024 Krishna Nagar, Modinagar Ghaziabad, Rural, Lean Aczounts have been dassified

through various onling transfer modes to the Members who have updated their bank Metry, Ghaziabad, LHtar Pradazh, India- 201003 -"'m':'UF:‘- Uutstanding Modinagar, Uttar Pradesh. India- 201204 ag a MPA on 06-03-2024

account details, For Members. who have not updated their bank account details, e Ho. DUMCLUGHALUABIOOATOo] T 17.58,552! as on 10-03-2024 28 | Koshindsr Kasana, Rambharose Kasana & Bala, Al Dermand Nolica Dated Property at Khasea Number 1058, Vikage Dhum

dividand warrants/demand drafisicheques will be sent fo the registered addresses in Eﬁ COICPCICPORANONNITE + Intarest + Legal Charges gl Vilage Dhoom Manikpur, Boodh Basti, Near 2505 2024 Manikpur. Pargna & Teshil Dadri Dist, Gautam

dug course Loat Aechimnis Fava hE;,., ,:,;EEi"Eﬂ Fradhan Dhiba, Dadi, Gawam Buddha agar A  Outstandn Buddha Nagar, Utarpradesh-203207

As the Members are aware, as par the Income Tax Acl, 1961 ('IT Act”), as amended a2 3 NPA on 06-03-2024 Utter Pradesh, Indis- 203207 gl

by the Finance Act 2020, dividends paid or distributed by the Company after Apeil 1, : e % 17,30,579-55 on

2020, shall be taxable in the hands of the Members and the Company shall be required 12 | Mr. Dev Digt Sharma & Mr. Savits Sharma, both at Demand Notics Dated H.na 271 Mohalla Ghiddapuri Pilkhuwa Fargana AEE'.NI.'I?II}PE”L”E;'UDIFI' A'“""gg'g'{'&'gg’m 23.05.2024 + interest

o deduct the Tax al Source (TOS) al the prescribed rates from the dividend. The TDS H.Mo 80 Mohalla Chiddapun Tehsil Dholana Dist (4020124 Dasna Tehsil Hapur Ghaziabad, Mohalla P ;&.c-:nf'ﬂlls.rawl beD: s iIE-:I + Legal Charges

rates wolld vary depanding an the resental slalus of I!l:? Members and the documents Hapur Pilkhuwa Dehat Ghazisbad, Maohalla = - Chiddapuri Pikhuwa Pargana Dasna Tehsil b JNI-I!-'-'.I'I |:I|r: 0 ".}SHHEI]E# ;

submitied by them within the lime and accepted by the Company. In view of above, the Chiddapuri Tehsil Dholana Dist Hapur Pilkhuwa ""r"':"-‘r;' Qutstanding Hapur Ghaziabad. Metro, Pilkhuwa, Uttar

;a::pa':;: it:ﬂsha deducting TDS as per applicable TOS rates on dividends to be paid Dehat Ghaziabad, Rural Plihuwa. Utiar Pradesh. | tﬂ.fg.ﬂii-' ELEI;-;ISI Eg?;gzﬂ Pradash. India- 245304 29 | Sheilesh Bhim Eﬂn?g.!'.ﬁusha.' Shailesh, bath at; Vill- Demasrh': Hﬂj?'; Dated Khasra l'g‘- G08K, \illage Bambawar, Hanuman

- India - 245304 ! k barmbavad Dadn Graater, Uttar Fradesh, India - 1.05.2029 Mandir, Grealer Maoida, Utiar Pradesh, India -

Membars who need assistance bafora o during the &GM, for any grisvances connechad M7 HIE207.

. it B sanioTE Ayt ] : et Fraeuanih & Aic No. DUGRN/SRIPIANDO000118 Amount Cuistanding

:.}'ll.l tha f_a.._lltg.' r-?l' ramoba G_l?.lng Urlr:l w1lr1g. 5.:-::-u may ralar {ha FFE'I:]!JE.I"}' Asked % COCPLICPORADNIN1524 Mo No. DLNCUNOIUIANODND 1104 % 14,88,%920- as on

Duastions ["FADE"and the e-veling manual available al www svolingindia.com undar ! LA Asreaiis P hiar-els et S daels

help section or write an e-mail o helpdesk evolingi@cdslindia.com or contact at ball Lean Accounts have been classified e s b 23.03.2024 + Intarest

frag rig. 1800 72 55 33 as a NPAoa 06-00-2024 a5 a NP on 06 05 2024 * |_|_1g3| Cﬂﬁfﬁﬂﬁ

For Futuristic Solutions Li“‘ist:;j The above mentioned Borowers | Guaranfors are advised (1) To collect the ongingl notice from the undersigned for more and complete defails and {2) To pay the balance outsianding amount interest and costs efc. within 80 days from the date of notice referred to above fo

Place: New Delhi Sikha Rani Kushwahs avoid further action under the SARFAES| Act

Date: 25.06.2024 {Compliance Officer & Company Secretary) Dated ; 25-06-2024, Place ; Ghaziabad Authorised Officer, HINDUJA HOUSING FINAMCE LIMITED

financialexp.epaprin

New Delhi
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| srorerem |

Tz Irar Td Sesrer aiPas
wrlww afvwe, seatan e, miaaEs - so1ee 996 - circlemi@upavp, com
sttt §-Fifder sueomr 3t gEa

STl fEm draen, mararans @ e e A vea /- R
o Fg e - gaer wen-say / fioamtosto—508 23,
fa=i® 25.06.2024 BT amH F:1 i £ fafamr @ wafag
faqe97 Ta913C www.upavp.com Ta HIOiE" d fedr o) srdfyas |

& waHe Tdic Reegaarea dudt ursdc folies (vade wamee)
earc TSe QaTTeRdt Piafe drafed o gar: St #fes, wic €.137,
e 44, EaTa-122002, gRayom

T W Al E | Juiieror sifimem

SMFG SMFG INDIA CREDIT COMPANY LIMITED
laiwtt (formerly Fullerton India Credit Company Limited)

BURE PR 1047 4R, BRI =T 101,102 3R 103, 2 el
Ty, WahR A, FisT {RAT BiFciad, diET (8), 98 — 400051

Heoll YA (@ HURT & )

(RgRen fRa (racie) AW, 2002 @ 9 8(1) & TEd)
wiafe 9 exdEred! THEATESl $fear @fde dut fafics @d § geda g
»iee T fAfcs) @ afied afer €, e toiiga srfay #9 ey, A
T, QR FaR 307, AT FaR 165, TrHcell 815 RIS AGRMARIE, I=Tg, AHATS—600095
H 3R PURE PRI FAR 5 R 6, 91 &1, G g ure, g Rl ad
DI P Y, Uags, as 400 076 H ©, fRMA SMREGAT BT AferferaRor afik gefaior
T aforifar 2 wads 1M, 2002 (2002 @1 54) & faeid, &R wfenyfar f&a (dacs)
o, 2002 & 9 3 & A1 9feTd ORT 13 (12) & T8A Ued ARHAT BT WA B
BU SURSIGH) A e IR gU faTid 03—04—2024 BT 7 AfeH SRy fHar 2|
o (1) I e (@) 929 <dl (3) Afed AR (4) Wiz WY (5) T@RM At B
RO Gl G (F) 212221311178390 & oiqia Aifed H SfeaRaa  wfdr
%. 5248110.73 /— (P F1G9 G AT TR T Wl 76 MR fgwr 19 wr)
Ih AIfed @ wiftq @ O 9 60 et @ fiar gavm @ forg wer T 2|
SURSGAIRM) gRT IR oM H Ahad 81 & BRI, IURSGAIRI) R 3MH ST BT
Jfoa foear Smar 2 {6 - sxdeRedl - AR 31 9RT 13 B SUIRT (4) & fdeid
I g&< wRRAl HT WA d-ad gU AR f’d (Fac) M, 2002 & 99 8 & e
3 22 G, 2024 $ A affa HuRkl R bl o form 2
ORIy U & SYRSBAT TAT 3MH AT BT 59 FURT A ofFd—ad 7 B DI <dra-l af
ST ® e FuRy I fhsly 9 TR BT oF—oT THTHTGS Sf$AT Bfse wu fafics
(@@ # weed sfear afee @un fafics) gRT 524811073 /— BUY (q1a9 o
ATATAT IR T | 5 7o fiewR W 71=) &1 I qon 59 ® e & 4R @
I B |
YRS BT &1 GRierd IRFuRET o g & ol Suder w93 & wdg # 1™
P URT 13 B SUIRT (8) B UG BT MR MBI fHar S 2|

$-sftonft Rt gaar

gfergfar fea () 714, 2002 ( FradmEed) & e 8 vd 9 & wRd & |1 ufed iy smRaai &1 afenyfaesor iR gefsior
o ufefa 20 wade «iffas, 2002 & d8d e WURKET @ Al & fau S—Trem faspr e

TAGERT AT Y A SaT &l AR {9y 9 9 SURGaisl 3R TRext &l Aifew faar wimar @ 6 R4 gfem §o fafics
& i 9t eraer |uRy @ ARG /9t &) 1 @ o TIeR e Rewga $u mgde fafice o1 |iv 1w o @ #
BT RN BT JRIET B & Y, STARA—TH—028—g¥¢ ("GRIEM oFeR’) & ST & wU H U+l el H BRI Hd g,
TlTpTcHd deoll RIS Biecy & ftpd BRI gRT foram mar 2, Rrad! SuRSdR #9d MFced (T Us TH) BIARH
o WRfIERT 5 Sr%vr WadTe, Wity #f ifel wauTe (39 fedwd) @ Argd & QM G SoRisRaAl () s smgy
WU, (@) A weTH wEuE iR () g AEr wAuTE), S I9H wEUTE, S GAld SFuTd  (SURE! / SEddhd),
# 3T WAUA (TRER / dgdhand), #11 I99 TAUA (TRER) AR 37 il TAUA (TReR), o1 Mgy WU, A ea=H
YT R G HeT WHAUTA (5D I8 AR ©U § WG i WA /TRER / FIRHARI B B STRINGRI & w9
# Hefid) @ Aeaw | A6 31.03.2024 & FTAR 3. 45,00,38,805 /— (e RIS A ORI TS TR IS W Ui ¥UY
AE) 3R PRIET FORIAT B 7 /e, AT PS8, S GRS & 916 a-ell a% AfdaTdd &% W ARG &9 3R 31
SANTd, Yo NS BT gl & oY 30.07.2024 HT “TAT & T&l 87, “S & 967 87 iR “S FB M & & IR W 991 A |

HafRr @1 fIavvr, YR Huly & g omRfad qou ((R®) &R garr IR o1 (ST9<) 39 UaR ©

| o= Uy o fraeor amedt | Swrd
BIc &.1| FURT & 98 T el Td 3F o 794 Meied (T e TH) dRUNYE & wW@ificd o
THM . 90, 91, 92, IH H. 1 AR AT Ew BARRIA DiRciad, SRARRT g, are | 98.00.0000- | & 80000/

RaspIell, dc IRIORA, ITR U< &, A Pl BISH HM 4. 90 BT AT &b = 23.66
I WeR, THMA A, 91 BT AT &% = 3539 I W TAT GHA . 92 BT T &l
— 36.73 T HIex F{eA 95.78 T Hiex B, foraad WM FreirgaR & g S a1 @ gae
9. 89, Uf¥EH: femiRls deuvend QLY. gHM QI HSTE, SR dLSIU. RIS, SR IS |

Fre w2 | 7 Welsd (T US UH) BRI & Wi § Sfdlex dld "8 HHRRIA hicidd,
SRR @rga, de arRoRl, SR yew # Rerd WuRy wife /feagis &1 a8 waed el | 4 73 5000004 17 35,000/
Td afer, foraat A0 12862 a9 Hiex B | O 39 UHR fORT goTT & Y& @M e} 92, uRRe:

e AT DCB BANK

sTefrEwaTert 7 fotar enfii o gfasfaeor Td gevfed aon gfayfa f&d wewiA (2002 T 54) o T&d SRAtel Sk fafies
3iferepa iRt 8 o A1d Ud ufaafd f&d (werde) fram, 2002 % w3 % @ fed wia sfifem o arn 13(12) % 9'd
gad wfeRll o IUART H hfud a1 hl uiftd = fafr | 60 i 6 sfiax A= aiferent # aftfd & TR SRl (SFSieri/de-
ThoieRl) T e Wi e # Sfeafad =i aiferert & iR b1 qATaE a4 % U ed gu Tk Wi gEA SIS ot
TSGR T HE-hsiaR] ERT T <k JAYTAM H fIhad T8+ o HRUT HeiQR, He-HeIQRI T SHAM i AEST-h €9 9
TAENT Grad foRan s § foF srdiewarer 7 wfoyfa f&q fom, 2002 @ ¥RT 14(1) & Ay fed AfufEm @ uRt 13w
IUURT (4) & Tod U UGd ViRl o STHN § Fel A afofq T W 24.06.2024 I e I o1 T

TAERT fRis ®9 & FSieRI, He-FiqRI/STHH{TE! T SHAHR i ST Tl o T2 e - 7 A Sl dres
SR B 3R HiAa Tt F W R TER M AH-oA A afofa af & fae S S fafies % gvr @ fow g
gfad Rl ol fomifad s o fog 3ucrey Soa-diTn & T H HSiQR 1 2 Iff= i 9RT 13 w1 STuRT (8)
% gL Y IR MR R ST

wim g ot fafar 04-08-2023

FER/AE-FHSenl & AW 1. ToEEM we 2. Wew el |
HA TR A 04-08-2023 Tk ¥.11,52,624.32/~(TANE W@ €9 &9 B A deid &0d iR e 39 #m)
N N e TEA-45, fHASEe WO WEA-142 R 41, ooy, WA, SW USY - 226024

(wfay@ |t )|

A g it 10-01-2024

HAER/TE-HER & AW 1. JH HUR qA 2. <9 AH

FA TpT A 10 STEY 2024 TH ¥.26,46,902.58/~( TUA D G [PAciid E9R At 6 & T¥ 3Tgre W)

I [t T feerur T G 556 AR 557 i W wiie 1 3R 2 % e W Ffi wem, 79.702 @t e, wm-uw,
qE- MARTR, Teda 3R fFen- erems # ford, dwmd:- gd: 17 wie dIEt age, ufym: o dea

A 1, A HR, SO foghar o T For iR = W

wafw
PIAT gHH QT Aer, SR NIT A, IR A I (wfaa N
Ife g—Aremdl fAfr 1 Ardsie srgabrer enfia fbar Siar & o g9 Al @1 wa: € srrel ®rd foaw b 957 <1 S | w e et fat 23-12-2023
foega faw SR wal & forg Foar JRRAT oFQR @ d99se I http:/www.encorearc.com/ ¥ ¢ ¢ fofd @f <% | QR WE-hSGRl & AH 1. st o, 2. factra e, 3. o WOWW A 4. oA e
FA qHET A 23 R, 2023 F %.29,77,010.42/-

frefl N TIamRoRga T @& for Segd uel SIfida SIIeINI & HETSe 7. 9873181249 /8384075292 TR UH o] Wbl & T
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